
O-ol-202 MOST IMMEDIATE 
ASSEMBLY QUESTION 

GOVERNMENT Or N.C.T. OF DELHI 
REVENUE DEPARTMENT: PARLIAMENT CELL 

5, SHAM NATH MARG, DELHI-110054 

No. F.11/1677/DC/PCVS/2021 612 Dated: . 20? 

To 

The Dy. Secretary (Question Cel) 
Delhi Legislative Secretariat, 
Old Secretariat Delhi-1 10054 

Sub: Reply to Vidhan Sabha Unstarred Ouestion No. 46 fixed for 03.01.2022 raised by Hon'ble MLA Sh. Omprakash Sharma. 
Sir 

Please find enclosed herewith the 100 copies of the reply in respect of above said 

question for further necessary action at you end. 

This issues with the prior approval of Competent Authority.

Yours faithfally

Encl.: As above. 

(ANIL SIROHI) 
SUB DIVISIONAL MAGISTRATE-III (H) 

NIL SIROH 
SDM (HO) 

Revenue Departme!t 
Govt. of NCT of Delhi 

, Sham Nath Marg. Dell. 5 



5, IT Te qrt, farel 

46 

HiC5 03.01.2022 

G RHTR ETRT fQUd 7 HIC À oi HROR ERT fd 7 HTT 

fertt faa Rifaa ri¥H fooi 1,77,276 itd H 

i 17/12/2021 (ufttù iqa) 

uffercT HrR TRAT FE 789/ 
(749-TT +40 TT 4T) TT 
374trtêT HTTR 
658/- (618- i HMT + 40 1T 

T) 

(3tft frEN) 
Jyqusc qUEiHNAXI-3 ) 

ANIL SIROHI 

SOM (HO) 
Revenue Department 

Govt. of NCT of Deli 

9 Sham Nath Marg, 0eh. 



LTORATE OF CIVIL DEFENCE TORATE OF GOVT. OF N.C.T. OF DELHI oTA.32(20)/CD/2011-12/S1T4-SY98 S8 Dated: 1212021 Sub: Enhancement of Duty and other allowances.t DelhiLin 
ORDER 

ces to Delhi Civil Defence Volunteers 
am directed to convey the approva eapproval of Hon'ble Lieutenant Governor of Delhi, for revision of the 

Daily Duty Allowance' of the Delhi Civil Defence Volunteers ar ie. 2021-2022, as per 

Volunteers for performing their callout duty only, 
subject to the availability of the funds during given below. In this regard, concurrence of Finand 

ne funds during the current financial year i.e. 2021-2022, as per details 
ance Department has already been obtained 1) Trained Civil Defence Volunteers: a) Rs.742/- to Rs. 749/- w.e.f. 01.10.2021 onwards. A) Untrained Civil Defence Volunteers a) Rs. 612/- to Rs. 618/- w.e.f. 01.10.2021 onwards. 

nowever, the daily conveyance allowance of Rs. 40/- granted earlier, to the Civil Defence
volunteers, shall remain unchanged. 

Kalunlhuda 
(RAHUL SUDAN) 

SENIOR STAFF OFFICER/HO0 
CIVIL DEFENCE CORPS: DELHI 
Dated- 11|20 

F.No.TA.32(20)/CD/2011-12/ S774-S328 Copy for information to 

1. PS to Hon'ble Lt Governor, Delhi 
2. PS to Chief Secretary, Govt. of NCT of Delhi PS to DGCD, Govt. of India, MHA, East Block-VIl, Level-7, R.K. Puram, New Delhi-110066. 

3. 

4. PS to Director Civil Defence/Divisional Commissioner (Revenue), Delhi 5. PA to Dy. Commissioner-1V (HQ)/Dy. Commissioner Civil Defence (HQ), 5, Sham Nath Marg. Delhi 
6. PA to all District Magistrates/ Controllers (CD), Districts7. Dy. Secretary (Finance), E-I1, Delhi Secretariat, I.P. Estate, New Delhi 8. PAO-VI, Tis Hazari, through concerned Department. 9. Sr. Account Officer (Civil Defence)/DDO (Civil Defence). 10. Asstt. Programmer to upload on Website & APP. 11. JSO(CD)/TA. 

12. All Branch Incharges (CDHQ). 13. All 10/Sr. Instrs./lsCD, Civil Defence Offices. 14. All. Sr. CW/CW/ACW (M&W) to convey the order to all concerned CDVs. 
15. Guard file. 

audan 
(RAHUL SUDAN) 

SENIOR STAFF OFFICER/HO0 
CIVIL DEFENCE CORPS: DELHI 1, Kripa Narayan Marg, Civil Lines, Delhi - 110054 Tel:01123937202, E-mail: civildefencehq.delhi@gov.in 
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